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CONsrrrunON (AMENDMENT) BILL· 

(Sab.titution of article 156 and insertion 
. of new article 159A) 

SHIU P. K. DEO (Kalahandi): I beg 
to _" for leave to intrOduce a Bill fur· 
thor.1D amend the Constitution of India. 

!IlR. CHAIRMAN: The question is : 
"That leave be granted to introduce " 

Bill further to amend the Constitution 
of India." 

The mation was adopted. 
SHRI P. K. DEO: I introduce the Bill. 

CONSTITIJTION (AMENDMENT) BILL' 
(A mendmen t oj article 164) 

saRi P. K. DEO (Kalahandi) : I beg to 
move 101' leave to introduce a Bill further 
to .amend the Constitution of Indip. 

MR. CHAIRMAN: The question is : 
"That leave be granted to introduce a 

. B!U further to amend the Constitution of 
India." 

The motiall· was adopted. 
skRi P. K. DEO: I introduce tbe Bill. 

SUOAlt-CANE (AMENDMENT) BIll" 
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.1t4R. CHAIRMAN: The question is: 
''That leave be granted to introduce a 

Bi11further to amend the Sugar-cane Act, 
1~.· 

The motion was adopted. 
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WElIDING OF HARMFUL PLANTS 
BILL* 
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MR. CHAIRMAN: The qllClStion i&: 

"That leave be granted to mtrocluce a· 
Bill to provide for weeding of harmful 
plants throughout the eouatry with a 
view to J)rotoct agricultural crops." 

The motion waa adopted. 
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COMPOST BILL~ 
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MR. CHAIRMAN: The question is : 

"That leave be granted to introduce a 
Bill to provide for preparation of com-
post." 

The motion was adopted. 
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AGRICULTURISTS' LOANS (AMEND-
MENT) BILL* 

(Amendment of section 4) 
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MR. CHAIRMAN: The question is: . 
"That leave be granted to iIlIrodW:e a 

Bill further to amend the Agriculturists' 
Loans Act, 1884." 

The motioll was adopted. 
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